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'li,

M/s Arjun Singh Contractor & Supplier
Post- Gadhchapa, Tehsil- Manikpur
Dist.- Chitrakoot (U.p,)

Mobile No.- 5385077795,131 97Z6ttZ

Sub; - Construction of Sihudi Tank & Canal under Turn key basis in block- Bahoriband, Oist Katni.
Ref.: - 1. Atreement No.0UDV2020-21, Dated 07.07.2020

2. Work order No. 7455/SAC/20?3-24, Katni Dated 07.07.2020
3. Office Memo No. 1013/5AC/2024-25, Katni Dated 29,04.2024
4. 0/o Chief engineer Seoni Memo No. 78/WlSAlI-212076, Seoni Dated 31.12.2025

WHEREAS under clause 2'].2 and 27.3of the aforesaid agreement the Engineer_in_

charge shall have powers to take action under in the event of delay or suspension in the execution ot'
the aforesaid work by the contractor so that in the opinion of the Engineer-in-charge (Which shall be

final and binding), the contractor will be unablp to secure completion of the work by the exrended dare

of completion, whereas you have suspended the execution of the aforesaid work since last l..l monrhs

and as per the opinion of the undersigned, the Engineer-in-charge (Which is final and binding), i,ou
have already failed to complete the work by the extended date of completion and, rvhereas vou \\ere
served with a show-cause notice in this regard under this office No 1013/sAc/2024.25, Karni Dated

29.U.2024.

I Viquar Ahamed Siddiqui Executive Engineer, the Engineer-in-charge for the aforesaid

work under lhe aforesaid agreement, for and on behalf ofthe Covernor of Madhya Pradesh, As per Rei
No. 4 CE Order dated 3l-12-2025 permission granted for terminate of the agreement herebv rescind

th€ contract as aforesaid and take out such part of the work out of your hand, as remains unelecured.

for giving it to another contractor to comple(e the same. Any exPenses rvhich may be inctrrred in

cxccss ofthc sum which would havc bccrr paid to you ilthe tvhole wotk had been electrted bl )ou in
rcrms of thc ag,rccrnent (the amount ol excess certified in writing by the Engineer-in-chdrge shall be

linal and conclusivc) shall be bornc and paid by you on demand or may be deducted lrom an;' monei'

duc to you by thc Covcrnrncnt undcl (his contract o[ any othcl conttucl rvhalsoever or from securilr

deposit or the procceds of salcs thcrcol'ol a sullicicnt pafl lhcleol, as lhc case rnay br', tvithout

prcjudicc to thc righl ol thc (rovcnrnort to lculizc s:ricl c\ccss ilnrounl by strit or otherrvise. lf thc rroLk

is carricd out al l()wcr [ate5, you shall t]ol hc ertitlcd lor irny lclitud on lhis accounl. Saving i[anr,
shall go to thc (jovcrrncnt.
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You are also Herebl'served rvith notice to the eflect that the work executed by you will
bc mcasured up on 25-02-2026 lor rvhich you are asked to attend forjoint measurenmenr lailing which
the rvork rvill be measured by the depanment unilaterally in your absence and result of measurement

rrill be final and rvill be binding on you.

This is without prejudice lo Government's right to take action under any other clauses

or sub-clauses ol the agreement and (o realize Govemment dues and losses and damages lvhatsoever

under such clauses or sub-clauses of the agreement.

oY'?"
(v.A.Siddiqui)

Executive Engineer

Water Resources Division

Katni, Disst Katni

For and on behalf of the

Govemor of Madhya Pradesh

Katni Dated -zAfot lzozG

l. Chief Engineer, Wain Ganga Basin, Water Resources Depanment, Seoni for in compliance oflour
order dated 3l-12-2025

2. Superintending Engineer, water Resources Circle, Jabalpur for kind information please.

j. Sut Divisional Officer, water Resources Sub Division Bahoriband for information please arrage to

record final measurment on 25-02-2026'

4. SAC Division office for necessary action

\*\AAf
Executive Engineer

Water Resources Division.- \
Katnl, Dlsst Katnh
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